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ln pursuance of ihe decision taken
the Cornrnission has agreed io the following

attached to the registries of the CIC/lCs_

Daied 20/12|2A16

Office Order

in the minutes of meeting held on z5th October,2016 ,

Standing leave arrangement arnong Deputy Registrars
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Joint Secretary (Admn)

Sl.No. Oepug ResGlrar
/Besignated Officer of the
registry

Narne of the iaa-Eeputy
RegistrarlDesignat6il Officer
for Leave arrangement

Narne of the ,nd Depury

RegistrarlDesignated Offieer
for Leave arrangement

1 DR to CIC un or ru(YAJ DR of IC(SH)
2 DR of IC(YA) uK or ru(sH) DR Of |C(SB)
I DR of IC(SH) LJK OT IU(Uts} DR of CIC
4 DR of lC(SB) UK O, l,lu DR of IC(YA)
E DR of IC(MP) uK or tu(54) DR of IC(KY)
6 DR of IC(SA) ux or tr/(KYJ DR of IC(MP)
7 DR of IC(KY) Lrx or ru(MP) 0R of lC($A)
I DR of IC(BS) uH oi tu(AB) DR of IC(DP)
o DR of IC(AB) uK or tu(uP) DR of IC(BJ)
'10 DR of [C(DP) ur{' or trJ(uJ) DR of IC(BS)
11 DR of fC(BJ) url or lL(uuj DR of IC(AB)

2 The above arrangement will be operated whenever a request is received from concerned
lnformation commissioner. However, the Deputy Registrar before going on leave will inform the
concerned oR who will lcok after the work in his absence under intimation to admin section

Copy to:-
1. PP$ to CIC. !t

2. PPS to lCs. ., *
3. PS to Secretary.""* i , '

4. PS to Addl. Secr8tary.
5. PS to Registrar (Consultant).

I JS(Admn)/Js(MR)lJS(LawyJs(p&8.)
7. All Deputy Secretaries/Dy. RegistrarslDesignated ofiicers.8. RTI cefi/centrar RegistryrDak sectionllibraryrRecord Roorn/DDo.9. Guard Fite


